
LOB: SABRA DEBATES 

LOK SABHA 

Friday, April 18, 1969jChaitra 18, 1891 
(Saka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

SHRI SITA RAM KESRI : On a Point 
of order ..... . 

MR. SPEAKER: No point of order 
during Question Hour. I shall allow you a 
supplementary. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY) : <a) and (b). The 
information is being collected and will be 
laid on the Table of the House. 

(c) and (d). Even while a Minister is on 
election tour, he continues to be in charge 
of public affairs and has to attend to several 
official matters. He can therefore, take his 
Personal Assistants and peons with him on 
such tours in order to facilitate the dis-
charge of his official duties. Such staff is 
entitled to draw travelling allowance as 
for journeys on official tOUf. The ques-
tion of recovering the amount paid to 
the employees as daily allowance and 
travelling allowance in connection with 
these tours from the party in power does 
not therefore, arise. 
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SHltI K. S. RAMASWAMY: Sir, 
even while the Ministers go on tour for 
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election purposes, they have to discharge 
their official duties. They are not debar-
red from this. So, they take their P.As. 
and Peons with them. So; there is no 
question of recovering the amoun t from 
the Perty. 
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SHRI SHEO NARAIN: It is Iheir 
duty to protect their Prime Minister. 

SHRI K. S. RAMASWAMY: It is 
the duty of the State Government to 
protect the Prime Minister or other VIPs 
who go on any tour. Officers accom-
panying them are not expected to take 
part in t he election campaign either 
directly or indirectly. They have to be 
impartial. There is no question of reco-
vering any amount from any party. 

SHRI BAL RAJ MADHOK : I seek 
your protection ... 

MR. SPEAKER: What I have 
been able to gather is that there is no 
question of recovering the expenses from 
the Party. 

SHRI BAL RAJ MADHOK : When 
the Prime Minister goes on election tour, 
she goes as Congress leader and the Cong-
ress bas its own protection. We 'go as Jan 
Sinsh leaders and we have ~r own protec-

tion. But when officials go in thousands and 
hundreds, who makes payment for their 
expenses ? The Prime Minister may 
take about one thousand people. But 
who pays their expenses ? 

SHRI K. S. RAMASWAMY: 
Government 'protection is given not only 
to the l'rime Minister, hut also VIPs and 
M.Ps ... (l"terruptio"s) 

SHRI N. K. SOMANI 
M.P. is given protection? 
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SHRI K. S. RAMASWAMY: I can-
not say how many people accompanied 
her on a particular occasion. But due 
protection was given to ber. 

SHRI S. K. TAPURIAH: We seek 
your protection now. 

MR. SPEAKER No protection 
from me. 

~ ~ 
~  ~  

ifil,m, m'f ~ 4  ~ 'iTi (it) 
~ ~  #«f'liIF ~ ~ ITlIT 
~  ~  ~ ~ ~  

MR. SPEAKER: After ail, \hcy 
may not mo,," how many people w ent 
with the Prime Minister, how many CID 
and other staft' went. They may not have 
the information readily. 

SHRI BAL RAJ MADHOK: But 
this was the very question tabled. 
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MR. SPEAKER: Even in answer 
to tbat. be bas said they are collecting 
the information and will place it on the 
Table. 

AN HON. MEMBER.: How long 
tbey will take ? 

MR. SPEAKER: Because· tbe 
Prime Minister went to so many places. 
naturally they will take time to collect 
details. 
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~  ..rt ~ '3'i'I' ~~ rr t ~~ 
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SHRI RANGA : That is far-fetched. 
SHRI PILOO MODY: Is he 6\18-

gelRing that they do not work in Delhi? 
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MR. SPEAKER: I am not allowing 
a discussion on it now. 
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SHRI PILOO MODY: This Govern-
ment has become so shameless that it has 
lost all sense of proportion in matters 
like this. It has been published in the 
papers that the Prime Minister's expen-
diture in Bihar over and above the require-
ments of security was in the neighbour-
hood of Rs. 4-6 lakhs; her two-day 
visit to Bengal over and above the req-
uirements of security cost Rs. 98,000. 
Now, Mr. Chavan came to my constitue-
ncy during the elections and he was also 
doing the same as I was doing; there was 
a motorcade of sevon cars with officials 
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IUId others lOins along with him. He was 
OIlly soma to address a public meeting 
seven miles from Godhra and return back 
again and he could not possibly have done 
any work on his way. But he had officials 
of all types accompanying him; in addi-
tion steel helmeted policemen also. I want 
to know whether this· Government wants 
to establish as precedent in this coUntry 
that anybody who has authority is allowed 
to,jlse every type of mechinery of Govern-
ment in order to furtber his political ends 
or are they even at this belated stage 
going to lay down some code of conduct 
consistent with human decency and decen-
cies of public life So that things like that 
do not happen in future. 

SHRI VIDY A CHARAN SHUKLA : 
I am sorry the hon. Member did not pay 
any attention to my replies and I shall 
repeat them so tbat he can understand 
what arrangements are made when Mini-
sters go on non-official tours like this. 
Whenever Ministers go on non-oflicial 
tours the State Governments make arra-
ngements; it is not for any Minister or 
Mr. Chavan to specify which officer should 
accompany bim or should not come with 
him or bow many policemen and security-
men should go with him; it is all to be 
decided by the State Government. If they 
decide to send some officials and security-
men it is not for the Minister concerned 
to object to that. It is not unhealthy tra-
ditions are being laid by any such things. 
A code of conduct had been laid down for 
the Ministers that whenever they 10 on 
non-oflicial tours how many officials or 
their personal staff can SO with them and 
. who will pay for their expenditure. All 
these things are laid down properly by 
the Government ...... 

SHIU PILOO MODY: Are they 
consistent witb public decency? 

SHRI VIDY A CHARAN SHUKLA: 
The principles we have laid down are 
lacalthy and we are foUowin. them. 

SHIU PILOO MODY: Most unheal-
thy. 

SHIU VIDYA CHARAN SHUKLA: 
The only difficulty is, tbe hon. Members 
are unnecessarily mixing up the functions 

of tbe Central Governinent and the func-
tions of the Sta te Governments when the 
Ministers SO on tour. 

SHRI PILOO MODY: Sir, just one 
moment. I gave two specific inst aDIi:Cl in 
Bihar and West Bengal, where expenditure 
was incurred over and above the needs of 
security. As a matter of fact, the Gover-
nor of Bihar was in a real predicament, 
because he did not know wbom he was 
going to charge this money to. That has 
not been replied to. 

SHRI VIDY A CHARAN SHUKLA: 
As far as this particular matter is concer-
ned, any bill whicb is not borne by the 
Central Government Or the State Govern-
ments will definitely be paid by the party 
or by the Prime Minister herself. So, 
there is no question of its being paid by 
Government. (Interruption). 

SHRI JAIPAL SINGH: Mr. Speaker, 
Sir, in tbis cry of decency, COIle and every-
thing else, the basic issues are being 
missed. It is all a question of security, 
whether it is the Prime Minister or the 
Minister of Tourism and Civil Aviation, 
Dr. Karan Singh. I had the privileae of 
going round with tbe Ministers and hostille 
them. Now, the whole question is ~ 
security arrangements are necessary BOt 
only for tbose undeserving Ministers there 
but are as necessary for Mr. Piloo Mody 
also. The hon. Minister of State has made 
it clear that the arrangements. are made 
by the State Governments. It is DOt tbat 
the Prime Minister 0 r Dr. Karan Singh 
have demanded that there should be a 
motorcade, a lot of vehicles or a ca\oaJcade . 

MR. SPEAKER: What is the ques-
tion? 

SHRI JAiPAL SINGH: My question 
is this : this qnestion should not be raised 
here. 

~  ~ ~ ~  
~~  

- ~ ~  ;joT I 

MR. SPEAKER: Do not provCllC" 
him, Me. Kach\ltai. 
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SHRI JAIPAL 'SINGH : My point is 
this, and my grievance is this: that (b) 
should have been answered. But at the 
same time, this question of local arrange-
ments is a matter for the States. They do 
nor arise here at all. 

MR. SPEAKER: That is what the 
Minister said. Shri Hem Barua. 

SHRI HEM RARUA: Apart from 
Ministers attending election meetings with 
all tbe official paraphernalia, there are 
instances of Ministers attending the AICC 
meetings outside Delbi along with official 
tour programmes. The Statesman of 
Delhi has come out with a list of Ministers 
who have done it and with the amount of 
money tbey spent on official tours. They 
fix official programmes round about the 
city where the AICC meetings are held. 
This is an instance of corruption of the 
worst type. In view of all this, may I 
know-fortunately tbe Prime Minister 
is not present-whether the Government 
propose to instruct the Ministers concer-
ned not to misuse their official position by 
taking official paraphernalia with them 
when they go out on non-official business 
like addressing public meetings in the 
course of elections or attending the AICC 
meetings? Tbere should he some morality 
in this. 

SHRI VIDYA CHARAN SHUKLA : 
I have already stated that instructions 
already exist for such purposes, and I do 
not think any misuse has been made. So, 
there i. no question of issuing any fresh 
instructions. 

As far as the question of attending the 
Alec meetings along with some official 
engagements is concerned, it is normally 
not done. Somewhere it might have 
happened that tbe Minister concerned 
might have had to attend some official 
engagement either on the way or the way 
or nearabout that place. But that is not 
. done deliberately. 

SHRI PILOO MODY : What about 
the Prime minister ? 

SHRI VIDYA CHARAN SHUKLA: 
- Well, nobody should try -and connect 

these two things together'. All I can say is 

that, as far as possible, Ministers sbould 
try to avoid tbis kind of thing. Some Hon. 
Membhrs (Rose) 

MR. SPEAKER: Shall we spent! 
the whole hour on this question ? 

This is a question where he has given 
his answers with which you do not agree. 
He is not going to change his views now. 

SHRI BAL RAJ MADHOK: If you 
are satisfied, we are satisfied. 

MR. SPEAKER: It is not a question 
of my being satisfied. Should we lose the 
Question Hour in this controversy? 

SHRI RANGA : What about the code 
of conduct for the ministers ? 

MR. SPEAKER: If there is a code 
of conduct for the ministers, the minister 
may later on give the information. 

Foreign Collaboration lo.,.el lodustry 

·1172. SHRI BEDABRATA BA-
RUA : Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state : 

(a) whether it is a fact that foreign 
collaborations in Hotels have been ap-
proved in the past ; 

(b) If so, what existing hotels in 
India are run by foreigners and Indians 
jOintly ; and 

(e) whether any good results have 
followed such collaborations ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (DR. SAROJINI MAHI-
SHI) <a) Yes, Sir. 

(b) At present, only one hotel, the 
Oberoi In tercontinental in New Delhi, 
is beini run by East India Hotels Ltd. 
in collaboration with Intercontinental 
Hotels Corporation of U. S. A. 

(c) Yes, Sir. Hotels belonging to an 
international cbain are an obvious advan-
!age in the development of foreign tou-




